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CENTRAL ADMINISTRATIVE TRIBUNAL

- CUTTACK BENCH. CUTTACK

UA No. 344 of 2008
A.K.Parida coeeo Applicant

Union of India & Gihers. ... Respondents

.

CORAM
THE HON’BLE MR.C.RMOHAPATR A, MEMBER (A)
AND

THE HON'BLE MR.A.K.PATNATK, MEVBER (JUDL.)

..........

Mohapaira, Learned Senior

Heard Mr. U.

-J
\Ji"
:

Standing Counsel appear ng for the Respondents. The
Applicant (A.K.Parida) who was appearing in person ig
absent. It was submitted vy Mr.Mohapatra, Learned SSC
that the applicant is dead since In ng. in view of the above,
since no application for substitution has been filed by any of
the legai heirs of the applicant ¢ill date. in terms of sub Ful?
of Rule 19 of CAT (Procedure) Rules, 1957 this OA stand:
abated and is accordingly dismissed. No costs,

Registry is herebv directed to send copy ol this
order in the residentizl addrec: of the Applicant by Regd,
Post with AD.
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Member(Judicial)




